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sticks for the work t0 be done in different 
sections of the Accounts Department. These 
are determined by the Zonal Railway 
Administrations. They have been working to 
some yardsticks which vary with reference to 
local conditions and traditions. A study has 
been instituted to see whether near uniform 
yardsticks can be laid down. 

The staff strength is reviewed from time to 
time keeping in view the workload. Howeveri 
the Government had, with a view to 
curtailing expenditure, imposed a ban on 
creation of ministerial posts. A study has 
since been undertaken and pending 
completion of the study, some additional 
posts have recently been sanctioned on an ad 
hoc basis to provide immediate relief.] 

Cases of irregular loading and   short 
remittance   of     Government  cash  at the 

New Delhi Parcel Office 

•392. SHRI  GHOUSE  MOHIUDDIN 
SHEIKH: 

SHRI  IBRAHIM KALANIYA: 

SHRI JAGDISH JOSHI; 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether it is a fact that a team of the 
Accounts Wing of the Vigilance and Anti-
fraud Department of the Northern Railway, 
has during the course of a recent check, 
detected certain cases of irregular loading and 
short remittances of Government cash on 
account of outward parcels at the New   Delhi 
Parcel Office; 

(b) whether it is also a fact that parcels, 
though shown in hand in the delivery books, 
have actually been found missing without any 
report having been made to the police by the 
supervisory staff; and 

(c) if so, what action Government have 
taken against the employees concerned to 
avoid a recurrence of such cases in future? 

THE MINISTER OF RAILWAYS (PROF. 
MADHU DANDAVATE), (a) to (c). A 
statement is laid on the Table of the House. 

Statement 

During investigations made by the 
Vigilance Inspectors of Northern Railway 
from 1-9-78 to 30-11-78. 26 instances of 
irregularities in loading of hard 
parcels/luggage by restricted trains were 
detected. No case of short remittance of 
Government cash came to notice during these 
investigations. 

Since 1st September^ 1978, no parcels 
shown in hand in the delivery books, have 
been found missing without any report 
having been made to the  police  by the 
supervisory staff. 

In regard to irregularities detected in the 
loading of hard parcels/ luggage, disciplinary 
action is being taken against 13 employees of 
New Delhi Railway Station against whom 
prima facie charges have been established. 

 


